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(c> whether tt li i  fact fliat there 
w u a shortage of coaches at the end 
ot February, 1857; and

(d) it so, the reasons therefor?
The Deputy Minister of Railways 

(Shrl Shahnawas Khan): (a) and (b). 
The number of coaches owned by Cen­
tral Railway were as follows:—

January* 06 238S
February’ 57 2294

(c) There is no shortage but there 
has been a reduction in the holding.

(d) The reason for reduction in 
holding is the transfer of ownership 
and repair of stock used on certain 
trains to other Railways for rationalis­
ed main ten ance, e.g. stock of Delhi- 
Madras Janata Hakes transferred in 
ownership and for maintenance to 
Southern Railway.

Jamsoia Bridge on Subarnarekha 
River

1265 ,/Shri Subodh Hasda:
\Shri S. C. Sanuwta:

Will the Minister - of Transport and 
Communications be pleased to state:

(a) the reasons for delay in com­
pleting the Jamsoia over-bridge on the 
river Subarnarekha connecting the 
Bombay Road (Highway No 6) from 
one side of the bank to the other; and

(b) when it is likely to be complet­
ed?

The Minister of Transport and 
Communications (Shri Lai Bahadur 
Shastrl): (a) The original borings
done at the bridge site suggested th* 
presence of rock at fairly shallow 
depth and on this basis a design with 
open foundations for piers in the bed 
of the river was first adopted. During 
the actual execution of the work, it 
was, however, found that good Arm 
rock stratum for foundations was not 
available at shallow depth and-accord­
ingly open foundations would not be 
suitable. It was then decided to 
modify the design of the foundations 
for some of the piers from open foun­

dations to wall foundations, it j» now 
dear that the peculiar foundation con­
ditions writing at site require th» 
adoption at pneumatic A spe-
dal plant is being brought to the site 
for this purpose. All this has resulted 
in the programme at construction be­
ing delayed;

(b) By the middle of 1990.
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Remodelling Ahmedabad Station Tart*
1M7. Shri Yajnik: W ill the Minister 

of Railways be pleased to state;
(a) whether it is a tact that notices 

were served on all the tenants occupy­
ing lands in the compound at Madho-
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fetari Mills at Abnwdibid to Mqairt 
tfetar lands for constructing tba 
Ahmedabad Remodelling Yard by a 
Notification in the Bombay Gazette 
dated the «th June, 1067 ;

(b) whether Government Have re­
ceived representation* from the 
Madhobhai Mill Colony Tenants* Asso­
ciation requesting them to acquire 
other suitable lands b o  as to prevent 
the closure of their factories and the 
unemployment of their workers;

(c) if so, tiie action taken with a 
view to solve their difficulties and to 
consider their suggestions; and

(d) whether Government would 
postpone consideration of the Remodel­
ling Yard Scheme till an over-all 
and more comprehensive scheme could 
be implemented for remodelling both 
the broad gauge and the metre gauge 
stations of Ahmedabad?

The Deputy Minister of Railways 
(Shri Shahnawax Khan): (a) Yes,
Notification under section 4 of land 
Acquisition Act has issued.

(b) Yes.
(c) and (d). The Railway Adminis­

tration has been asked to re-examine 
the matter in consultation with the 
State Government with a view to find 
out if it was possible to acquire an al­
ternative site or reduce the scope of 
acquisition of the land belonging to 
Madhobhai Mills. The proposed re­
modelling of Ahmedabad is an urgent 
matter and the details of the scheme 
are under examination.

Central Mechanised Farm at Jammu
IMS. Shri N. K. Mnwtnaiwy: Will the 

Minister of F«*d and Agriculture be 
pleased to state the profit or loss in­
curred in the central mechanised farm 
at Jammu in 1955-56 and 1956-57?

The Deputy Minister of Agrtcultsr* 
<8hrl M. V . Krtetaappa): The farm 
incurred • loss of Rs. 1*18 lakhs and 
R*. 2*0  lakhs during MB5-W and 1&5S- 
BT raqpectfvtOy. The above figures 
an  provisional arid relate to crop year,

L«. from the period July to June each<- 
year.

Town Inspector's Knmfaattw
11M /  Shri A. K. Gopalaa:

Shri Warier:
Will the Minister of Transport and' 

Communications be pleased to state:
(a) whether Government had re­

ceived any complaint from the P & T ‘ 
employees regarding the results of the- 
Town Inspector’s Examination held on 
14th July, 1957 in New Delhi; and

(b) if so, the action taken thereon?

The Minister of Transport and 
Communications (Shrt Lai Bahadur'
Shastri): (a) Yes.

(b) The allegations were enquired 
into and found to be baseless and a. 
reply was sent to the complainants.
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